CONSTITUTION OF ITAT KOLKATA ZONE
( 08/06/2026 TO 11/06/2026 )
In Hybrid/Physical/Virtual Mode
[12/06/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

Y o>

Court

Bench Constitution
Room

Shri D R L Reddy, Vice-President (KZ)
SMC [ At10.30 A.M. ] 1

Shri D R L Reddy, Vice-President (KZ)
A & 5 |
Shri Rajesh Kumar, AM
[ After “C” Bench ]

[ On 08/06/2026, 09/06/2026 & 11/06/2026 ]
Shri George Mathan, JM

& 2
Shri Rajesh Kumar, AM
[ At10.30 A.M. |
[ Only on 10/06/2026 ]

Shri Rajesh Kumar, AM
B ’ & 2
Shri P.K. Choubey, ]M :

[ At10.30 A.M. |

Shri Rajesh Kumar, AM

& : & 2

Shri P.K. Choubey, ]M
[ After “B” Bench ]

Note : 1. “D” Bench of ITAT, Kolkata will not function during this week.
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID- GNG-ECRB-ZSA

| Srl | Appeal Number A;Z':rt' Assessee Name Remarks
: 1 CO 53/K0OL/2025 2017-18 | [A] SWAPAN KUMAR DEY e
;::7 ” CO 64/KOL/2025 2013-2014 |[A] SHYAM SUNDER SOMANI R
37 TTA 1429/KOL/2024- 2017-18 | [D] SWAPAN KUMAR DEY o :
’_ I}QEQS/KOL/ZOM 2013-14 | [D] SHYAM SUNDER SOMANI :
_; ITA 2405/KOL/2024 2015-16 [D] M/S. INLAND POWER LIMITED |
P 6 1_?1'/\—24:!;};0[_/2025 2012-13 | [A] M/S. FASTFLOW VINTRADE PVT. LTD. -?
: / ; I;-;-l_.26_()7K5L;’-2025 23172-2013 [A] ASTBHUJA DEALTRADE PRIVATE LIMITED
8-_ i_!/—\ 1667/K01L/2025 | 1995-2000 | [D] M/S. BANK OF TOKYO MITSUBISHI L i
;r g | ITA 2728/K0L/2025 | 2010-2011 | [A] ARYA COMMOTRADE PVT. LTD. =
| ﬁO [TA 3156/KOL/2025 2009-10 | [D] ABEX INFOCOM PRIVATE LIMITED il
; ] 17 ITA 3159/!(6L,"2025 2018-19 [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED i L
‘7 ITA 3160/K0OL/2025 2017-18 | [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED I
I 13 | ITA 3161/KOL/2025 2018-19 [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED B
'*"*4**' ITA 3162/KOL/2025 2020-21 [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED 1. ws
*5 ;_'1}: V;;ﬁ;/iKOL/2O2S 2(}30721 D] DEN/:;NG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED T
16 ‘ ITA 3164/K0OL/2025 2024-25 [A] ATIABARI TEA COMPANY LIMITED : i
7; I [TA 3165/K0L/2025 | 2018-2019 | [A] AQUA TRANSLINERS PVT. LTD. : |
‘;78 ! ITA 3166/K0L/2025 | 2016-2017 | [A] BHASKAR BHATTACHARYYA =
_‘-9 }TA 3167,’KOL,"2025 2018-2(?1?}.&] BISWA BIJOY GHOSH TeiR
_5 ITA 3177/K0L/2025 | 2019-2020 | [A] BINOD KUMAR GUPTA %}
| 21 | ITA 830/KOL/2026 2%;2_3;0 [A] DAWAT-E-ISLAMI HIND
Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID- GNG-ECRB-ZSA

20 |

1 26 |

27 |

Sf’l [

|

2

9

10 |

16

18 |

19

N

25 |

t
|

L

Remarks

Appeal Number Assmt. Year Assessee Name
IT(SS)A 30/(0L/2026 5'72613--72014 _[A} ABS VANIJYA};\E ;Tioi e el TR e =
. I;'\_’I_Z;z/KO'. /2(;;;7 2 720]—4_15_ : {/;i C‘EI\L [NDI!\ LIMITED N o s i o 3
ITA 561/KOL,Ezaé: 2617-1.8“ [A] P.C. DEY AND SON DIgTVF?{liBiUT{;i-lS F’_RIVATE LIM—I—T-.ED
”ITA 960/KOL/2024 2014-15 [D] HAJI ABDUL MAJID MEMORIAL PUBLIC TRUST
ITA 596/KOL/2025 2012-13 [A] ERNST & YOUNG LLP
:7 ITA 597/KOL/2025 2013-14 - -[A] ERNST & YOUNG LLP
: 11_;\_;;_};0&02?7 B Ef:l—s— [A] ERNST :& YOUNG LLP e 2
I_T_:‘\;;,’_KOL/‘ZOZS 2014-15 [A] ERNST & YOUNG LLP 5 -
§ 7!TA 600/KOL,’2025 2015-16 [A] ERNST & YOUNG LLP
ITA 601/KOL/2025 2016-17 [A] ERNST & YOUNG LLP SlaRr i o =
ITIEO;,;!;(VJE;ZEZS | 2017- 18 [A] ERNST & YOUN(‘ L ; B 5 TR 7
ITA 603/K0L/2025 [ 2018-19 [A] ERNST & YOUNG LLP i : IS e P
ITA 60/‘/KOL;;2025 2020—21_— [A] ERNST & YOUNG LLP 37 e
:‘_H\_E;(;/KO_L,:ZEQ? 2021-22 [A] ERNST EirYOUNG LLP B e 3 =
fTi\-i;B;,’_K-O_L/;?:V 7?07;;-1—9__—[D] EXPERION CAPITAL PRIW(TE LI—MITED s Py
ITVA*‘Z"{);Q;(&)?L/;G;S_ | ?)1—2_2;13 [A};!\_RYA ROADWAYS COMP/\I\.Y PVT. LTD. X
1A 2105/KOL,’2025 2019-2020 |[A] EDEN ELEMENTS LLP
| 1TA 2418/K0L/2025 2020-2021 | [A] DOZCO (INDIA) PVT. LTD. i g
I_ ;\-2_41_‘);KO /252? 2015_2_0_16 [A] ALMA ASSETS CONglEANCY PRI-\/—A'FE;LIMITE[) TSR e < -
| ITA 242_1;'K6._/20; *g;_ﬁ;}g* [A] ATAL TE_IEO. (1943) LTD. _ i
E 7ITI\7274;28,;K(;JT/2025 - _“201072011 [A] CERATIZIT INDiA‘;’;{IVATE LIMITED . e
HA 3187/1((51..,:’2025 2022-2023 | [A] BAIDYA NATH OJHA
ITA 163/KOL/2026 AY 2019-20 |[A] AMAL SARKAR St
ITABSTKOI/2026 | 20112012 |[A) ALISHAN STEFLS PVTLTD. e S E
: ITA BjBIKOL/ZéJ;;W 2015- 23-1;)_.—[;\]_;{__]5;-;/\1\ STEELS .;\;qu I]) e RS s e O 3
_ miliA 864/K0OL/2026 2014 [D] THE ANANDA BAG TEA COMPANY LTD
i__m\ 868/KOL/2026 2012-13 h[;] DALUIDIGHI AGRO PRODUCTS

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- GNG-ECRB-ZSA, TIME: 10:30 A.M.

Srl Appeal Number A$Z?rt' Assessee Name Remarks
1182/&& 12074 | 2020-2021 | [A] AT CHAMPDANY INDUSTRIES LTD. |
2| e /ég\L 12074 | 2012-2013 | [A] SAHARA HEALTH AND EDUCATION SOCIETY |
"3 | [TA 300/KOL/2025 | 2007-2008 | [A] FAIRLAND DEVELOPMENT PVT. LTD. |
4 | ITA 301/KOL/2025 | 2010-2011 | [A] FAIRLAND DEVELOPMENT PVT. LTD.
5| 1517/}2&/2025 2023-2024 | [A] SARLA BHAIYA i
8] /igt 12075 | 2015-2016 | [A] SILVER APPARELS INDUSTRIES PRIVATE LIMITED |
7| 1519 /12)1/2025 2023-2024 | [A] ANIL KUMAR BHAIYA
s | 1520/%’;2025 2014-2015 | [A] ALUDECOR LAMINATION PRIVATE LIMITED _ |
5] gt /;g\uzozs 2015-2016 | [A] ALUDECOR LAMINATION PRIVATE LIMITED i
zi 1522/%@2025 2016-2017 | [A] ALUDECOR LAMINATION PRIVATE LIMITED E
u 5—3523/:&/2025 2017-2018 | [A] ALUDECOR LAMINATION PRIVATE LIMITED =
12 | = /;g\uzozs 2018-2019 | [A] ALUDECOR LAMINATION PRIVATE LIMITED
13| 1525/%’32025 2019-2020 | [A] ALUDECOR LAMINATION PRIVATE LIMITED s
1 | 1526/%@2025 2020-2021 | [A] ALUDECOR LAMINATION PRIVATE LIMITED
5| 15 /}](g;‘_IZOZS 2021-2022 | [A] ALUDECOR LAMINATION PRIVATE LIMITED
16 2316/}2&/2025 2016-17 | [D] RHINO LUX PRIVATE LIMITED .
7| 2696/}E\Z}L/2025 2014-15 | [D] ANIL KUMAR BHAIYA
8 I 2697/;&/2025 2023-24 | [D] ANIL KUMAR BHAIYA
19 | 2738/%@2025 2013-14 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED
2 | 2739/}22’;/2025 | 2014-15 | (D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED




CAUSE LIST OF A BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- GNG-ECRB-ZSA, TIME: 10:30 A.M.

Srl | Appeal Number Aszr:rt. Assessee Name Remarks
v I ok /}igt/zozs 2020-21 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED |
2 2758/}23/2025 2015-16 | [D] M/S. ALUDECORE LAMINATION PRIVATE LIMITED !
- 23 2759/:;5{1/2025 2015-16 | [D] M/S. ALUDEC—O—F—(_LAMiNATION PRIVATE LIMITED !
2 2760/}231\“/2025 2016-17 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED 4‘
5| /gi/.zozs 2017-18 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED |
% "2788/%’1/?025 2018-19 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED o
27| g /ig\uzozts 2019-20 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED
2 3092/;&/2025 2012-13 | [A] DALUIDIGHI AGRO PRODUCTS i
29 | [TA 873/KOL/2026 | 2013-14 | [A] BEATLE TRADING PRIVATE LIMITED —

30 | [TA 876/K0L/2026| 2023-24 | [A] BINOD KUMAR SINGH ) -
3 ;zm 877/KOL/2026 | 2019-2020 | [A] ABHA REFRECTORIES LTD. Tk

42 | [TA882/K0L/2026| 2012-13 | [A] DALUIDIGHI AGRO PRODUCTS

33 [TA883/KOL/2026 | 2012-13 | [A] DALUIDIGHI AGRO PRODUCTS

34| ITA 885/KOL/2026 | 2018-2019 | [A] CEMFIL ENTERPRISES LIMITED 3

i
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID- GNG-ECRB-ZSA

Assmt.

| 5rl | Appeal Number Assessee Name Remarks

Year

ITA 49/K0OL/2022 | 2012-13 | [D] M/S FAIRDEAL DEALCOM (P) LTD.

| 2 | ITA 1/RPR/2023

2013-14 | [A] JEMINI BARTER PVT. LTD.

ITA
_ 1102/KOL/2023

2011-12 | [A] SHRI VALLEY REFRACTORIES LIMITED.

ITA
1420/K0OL/2023

2017-18 | [A] R P INFRA PROIJECTS

ITA
1726/K0OL/2024

=
|
|
1

2013-2014 | [A] NIRMAL KUNJ SALES LTD.

[TA

| 1992/K0L/2024

5 | ITA 666/K0L/2025 | 2012-2013 | [A] A.B. NIRVAN BUILDERS (P) LTD.

| 8

2014-15 | [A] SHREE RATAN BAGRI

ITA .
J116/KOL/2024 | 201314 | [A] NEW ERA COATINGS LLP
ITA
2486/K0L/2024 | 2013-14 | [D] NIRMALKUNJ SALES LIMITED

ITA

2021-22 | [D] M/S. DEEPAK EXIM PRIVATE LIMITED

o |
| | 1505/KOL/2025

| ITA i
s T | & |
1 josgKOL/2025 2015-2016 | [A] M/S. BAKLIWAL VYAPAAR PVT, LTD. |
= ITA r
1 1.2< |
2| u3g/0L/2005 | 2012-2013 | [A] BHINASWAR COMMERCIAL PVT. LTD. |
| 1
| ITA , i i
13 | sazgkot/2025 | 200972010 | [A] ESTATE OF JIT PAUL |
| s .
[TA :
| 2a40/k0L/2025 | 20102011 | [A] ESTATE OF JIT PAUL |
. i i
oo ITA .
wil 2717/K0L /2005 | 2020-21 | [A) AROHAN FINANCIAL SERVICES LIMITED e
6 | ITA 2018-19 | [A] CHANDA SHAW |
2| 2754/KOL/2025 |
e ITA
7| 2g00/k0L/2025 2015-16 | [D] M/S ARROWSPACE TREXIM PVT LTD |
| ITA
i 'I - =
8 30702025 2021-2022 | [A] BANIK PUNCHING WORKS
e ITA ;
19 | 3216/K0L/2025 5032 23 [QEBSOLUTE_f\_uTo PRIVATE LIMITED T
1A 2022-23 | [D] CHERRY COMMOSALES PVT. LTD.

20 i

3219/K0OL/2025




C

BEFORE HON'BLE DUVV

AUSE LIST OF A BENCH 'OR 11-3UNE-2026 (THURSDAY)

URU RL REDDY, VICE PRESIDENT

AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID- GNG-ECRB-ZSA

-

1

Srl L Appeal Number |- Assmh Assessee Name Remarks !
=EF 3 Year |
= ITA :
| 2:_] 3225/K0L/2025 2020-2021 | [A] BISWAJIT DAS
=

[A] CRICKET ASSOCIATION OF BENGAL

22 |

7| 3229/k0L/2025 |
24 | ITA 156/KOL/2026

|

b ——

| 25 | ITA 409/KOL/2026

)6 | ITA 415/KOL/2026

27 | ITA 424/KOL

e

ITA

| 3227/KOL/2025 2021-2022
A

/2026 | 2012-2013 | [A] FRONTLINE COMMOSALE PVT. LTD.
78 | ITA 890/KOL/2026 | 2013-14 [A] BEATLE TRADING PRIVATE LIMITED

———

2012-2013 | [

[A] EPITOME PETROPACK LTD.

A] AMRITLAXMI TREXIM PVT. LTD.

2015-2016

[A] D.R. ELECTRICALS

L2014-2[}15

2019-2020 } [A] AKHILESH SINGH

b
| [D] BABULAL DUTTA

| 2018-

SoAE e o
Assistant Registrar,
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6/5/26, 2:04 PM

KOLKATA--CL-2026Jun08.htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM =

GOOGLE MEETING ID- RON-RRQOC-ANT

rA] GKW CONSULT GMBH

Srl | Appeal Number Aszr::. Assessee Name Remarks

IT(SS)A . ,

1 117/KOL/2015 2010-2011 | [A] MPS GREENERY DEVELOPERS LTD. |

2 LI(SS) 2010-2011 | [D] M/S MPS GREENERY DEVELOPERS LTD '

124/KOL/2015 .

3 | ITA 3/KOL/2024 | 2017-18 |[A] BALAKA COLD STORAGE PVT. LTD.

4 |ITA 638/KOL/2025| 2017-2018 | [A] LALKAR COLD STORAGE P. LTD.

ITA e

5 1225/KOL/2025 2017-2018 | [A] HASNAIN ZOEB UKANI |

ITA

6 3075/KOL/2025 | 1995-1996 | [A] I.T.C. LIMITED e

ITA : L

7 3271/KOL/2025 2012-2013 | [A] JAIN COMMODITY BROKING PVT. LTD.

: ! 1

8 |ITA 840/KOL/2026{ 014 [D] INNOVEL ENERGY SERVICES PRIVATE LIMITED ; |

9 |ITA 841/KOL/2026| 201%-16 |[D] INNOVEL ENERGY SERVICES PRIVATE LIMITED !

10 |ITA 842/KOL/2026| 2016-17 | [D] INNOVEL ENERGY SERVICES PRIVATE LIMITED ‘
11 |ITA 843/KOL/2026| 2015-1¢ |[D] INSPA INTERIOR & EXTERIOR PRODUCTS PRIVATE LIMITED

12 |ITA 849/KOL/2026| 2023-2024 ;

file:/l/C:/JudiSIS/IKOLKATA--CL-2026Jun08.htm



6/5/26, 2:04 PM

KOLKATA--CL-2026Jun08.htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER 2 3
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl | Appeal Number As.:; r:rt Assessee Name Remarks
1 [ITA 281/KOL/2024| 2017-18 |[A] SHAMIM KHAN
2 2297 /1-1(1(;?_ /2024 2009-10 |[D] LIBERAL VINCOM PVT. LTD. |
3 2324 /Elggi\. /2024 2013-14 | [D] LIBERAL VINCOM PVT. LTD. :
4 2375 /gﬂl‘_ 12024 2015-16 | [D] LIBERAL VINCOM PVT. LTD.
5 2326 /iﬁ_/zoz 4 2016-17 |[D] LIBERAL VINCOM PRIVATE LIMITED
6 3327 /E)}T_ 12024 2017-18 |[D] LIBERAL VINCOM PRIVATE LIMITED
7 7333 /}I<1(-)¢_ /2024 2014-15 | [D] LIBERAL VINCOM PRIVATE LIMITED
8 |ITA 267/KOL/2025|2014-2015 | [A] HALDIRAM BHUJIAWALA LIMITED 3
9 2205 /}I<.(I:)ﬁ|\_ /2025 2016-2017 | [A] KUMAR MANGALAM LAMBORIA |
10 2427 /ii‘(T)AL 12025 2025-2026 | [A] INSTITUTE OF ENGINEERING & MANAGEMENT
11 |ITA 860/KOL/2026| 2024-2025 | [A] GOKHALE MEMORIAL GIRLS SCHOOL
12 |ITA 861/KOL/2026| 2009-2010 | [A] KEDIA CARBON PVT, LTD. ;
13 |ITA 867/KOL/2026| 2018-19 |[D] HINDUSTHAN CONSULTANCY AND SERVICES LIMITED |
14 |ITA 872/KOL/2026| 2015-2016 | [A] JYOTIRMOY KUNDU

Assistant Registrz-;:?
05-Jun-2026
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6/5/26, 2:04 PM

KOLKATA--CL-2026Jun08.htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID- RON-RRQO-ANT

IN COURT ROOM 2

Srl | Appeal Number A::::' Assessee Name Remarks

1 |ITA 212/K0L/2022| 2016-17 |[A] M/S. INTERNATIONAL SEAPORTS (HALDIA) PVT. LTD.

- /g‘t /2025 | 20212022 [A] HOOGHLY ALLOY & STEEL CO. PVT. LIMITED |
% | 500 /ég;‘_ 12025 | 2012-2013 | [A] GANGANPATI REALTORS PVT. LTD. _j
4] 4/&)?/2025 2012-2013 | [A] L.N. FIELDS PRIVATE LIMITED |
5.} iy /gl‘_ /2025 | 2014-2015 | [A] GAYATRI HALDER |
1 ﬂg’t /2025 |2022-2023 | [A] INDIAN CABLE NET COMPANY LTD. |
§ £ /g)ﬁt/zozs 2014-15 | [A] JAI BALAJL JYOTI STEELS LIMITED |
8 | 3079 /égﬁt /2025 | 2013-14 | [A] JAT BALAJL JYOTI STEELS LIMITED

9 | 3195 /igt /2025 |2017-2018 | [A] ITC INFOTECH INDIA LTD.

10 |ITA 218/KOL/2026 2017-2018 | [A] KAJAL KUMAR ROY

11 |TTA 498/KOL/2026| 2017-2018 | [A] KUSUM TIME AGENCIES PVT. LTD.

Assistani: Registrar
05-Jun-2026|
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6/5/26, 2:04 PM

KOLKATA--CL-2026Jun08.htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER -
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Assmt.

Sri | Appeal Number Year Assessee Name .Remarks
L | 1143/K0L/2023 | 2018-19 |[D] COAL INDIA LIMITED
2 1296/K0L/2023 2017-18 |[D] COAL INDIA LIMITED e
31 1302 /KOL/2023 2020-21 |[D] COAL INDIA LIMITED :
4 1658/K0L/2024 2019-2020 | [A] UCO BANK
5 1885/KOL/2025 s [A] LALITKUN] SOBHASARIA FOUNDATION
6 2652/KOL/2025 2017-2018 [ [A] I T C LIMITED
7 | 2669/K0L/2025 |2017-2018 | [D] ITC LIMITED l
8 2055/K0L/2025 | T [A] HOLOS HEALTHCARE FOUNDATICON
9 |ITA 483/KOL/2026| 2023-2024 | [A] KHALSA MODEL SENIOR SECONDARY SCHOOL
10 |ITA 581/KOL/2026| 2015-2016 | [A] IFB AGRO INDUSTRIES LIMITED
11 |ITA 582/KOL/2026| 2015-2016 | [A] IFB AGRO INDUSTRIES LIMITED s
12 |ITA 766/KOL/2026| 2017-2018 | [A] GITCO VINCOM PRIVATE LIMITED ;

\nd

Assistant Registran
05-Jun-2026
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5. 10.38-AM

KOLKATA--CL-2026Jun08.him

INCOME TAX APPELLATE:TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR

GOOGLE MEETING ID: RON-RRQO-ANT

CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number A:Zr::' Assessee Name Remarks
- L (H.C. DIRECTION e
% ITA 52/KOL/2023 | 2009-2010 [A]nSiAR(TRADECOM PRIVATE LIMITED. (H.C. DIRECIU |
s ITA ] e LY I R
2 l 2363/KOL/2024 2010-2011 | [A] NAVRATRA COMMODI TIES PVT. LTD. ‘.
et e
: | ITA :
3_ | 2364/KOL/2024 2010-2011 | [A] NAVRATRA COMMODITIES PVT. LTD. _#__1‘-
o ITA g
' | 2648/K0L/2024 2013-14 | [D] ALLIED COMMOSALE PVT.LTD ‘
Nl |
2 | IT(SS)A .
.51 71/KOL/2025 2012-13 | [D] OLYMPIC PREDECT RYT LI 2os S0 o L Lt et |
[A] M/S. MACDERMID ALPHA ELECTRONICS SOLUTIONS INDIA i
| 6 | ITA 243/KOL/2025 | 2021-22 PRIVATE LIMITED (FORMERLY KNOWN AS COOKSON INDIA ;
L Ty | PRIVATE LIMITED) e .
i [TA | |
| it
/,, 1_ lfj_éiKpL_,’JDZS | g, 22 | [D] MIHIJAM VANASPATI LIMI:TEI? |
=8 ' CO 78/K0L/2025 |2021-2022 | [A] MIHIJAM VANASPATI LIMITED
o 1
g | A- = ‘
, '___'_77184%&(7(;-'&/_2925__ .QZO_l_i} 15 -[Dl MACRO DEALERS PVT LTD l
] ITA - fir
0 . 37203/KOL/2025 2021-2022 | [A] MAA KALI ENTERPRISE |
: ITA : T
| ] i 3205/KOL/2025 2021-2022 | [A] NARAYAN CHANDRA SAHA
12 l ITA 148/KOL/2026 | 2009-2010 | [A] MARINA SALES PRIVATE LIMITED
| 13 5 ITA 848/KOL/2026 | 2018-2019 [A] M.C.G. AGRO PRODUCTS I
Assistant Regu‘strarE

05-Jun ~202_t?:§
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e !
l INCOME TAX APPELLATE TRIBUNAL, KOLKATA i j

i

j CAUSE LIST OF C BENCH FOR 09-JUNE-2026 (TUESDAY) '
l

I

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

l IN COURT ROOM 2

L GOOGLE MEETING ID: RON-RRQO-ANT __!
| Srl l Appeal Number A:smt. Assessee Name Remarks
a8 ear _f
ITA :
1 _l,jE:LZ/KOL/ZOZ4 2020-2021 | [A] PRIMETALS TECHNOLOGIES INDIA PVT. LTD. =

? ] [TA 74/KOL/2025 | 2014-15 [D] MACKMORN COMMODITIES PRIVATE LTD.

P
3 |1TA426/K0L/2025| 2016-17 [A] NEHA KUMARI
e

4 ‘ 1683/KOL/2025 2015-2016 | [A) MOHAMMED TAUHIDUR RAHMAN
+ OIS ..~ el e N
ITA ; :
5 ‘L 2814/KOL/2025 2012-2013 | [A] NLM PROJECTS PRIVATE LIMITED |
. ITA e g
) } 2815/KOL/2025 2012-2013 | [A] NLM TRADING PRIVATE LIMITED .

(" s it B r,/,—
/ ‘TA 188/K0L/2026 ’ 2015-16 |[AINR INTERNATIONAL LIMITED

| 8 |ITA 189/KOL}'20’—_‘ 2016-17 |[AJNR INTERNATIONAL LIMITED

i‘T S
=9 ITA 190/KDL/2026‘ 2018-19 |[A]JNR INTERNATIONAL LIMITED !

| 10 | TTA 856/K0L/2026 2011-2012 | [A] MOHINI PROJECTS PVT. LTD. |
ASSWHM’

05- Juri- -2028&]
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

L
CAUSE LIST OF C BENCH FOR 10-JUNE-2026 (WEDNESDAY) \
l
IN COURT ROOM 2 \l

I

GOOGLE MEETING ID: RON-RRQO-ANT

T
|

srl | Appeal Number i ResIDE, \ Assessee Name Remarks ‘
. Year w
| 1 ‘ ITA 529/KOL/2024 | 2017-18 [A] TAPAN GHAR {
1 |
o ITA
.‘_72_ 1082/KOL/2024 2013-2014 | [A] CRAWFORD MARKETING PVT. LTD. '\
[ ITA < |
-.7’5 | 1756/KOL/2024 2017-2018 | [A] NIPEN KUMAR PODDAR i |
| ITA }
4_1; 2048/KOL/2024 2013-14 | [D] RAJESH KUMAR JALAN {|
e ITA |
_7f_| 2049/KOL/2024 2014-15 | [D] RAJESH KUMAR JALAN _J
\
6 | i 2015-16 | [D] RAJESH KUMAR JALAN

| 2050/K0L/2024 | 7 |

| ; i T 5016-17 | [D] RAJESH KUMAR JALAN Pt
7| 2051/k0L/2024 |

8 2354/%"%025 5019-2020 | [A] M/S. MAAN STEEL & POWER LIMITED sl
| 9| i @E@OZS 5018-19 | [D] MAAN STEEL & POWER LIMITED T !;
10 Sl /ég:_/zozs 5019-20 | [D] MAAN STEEL & POWER LIMITED e
11 ne /\1&/2025 50182019 | [A] M/S. MAAN STEEL & POWER LIMITED ey |

o ITA 5018-2019 [A] NIMCHA COLLIERY EMPLOYEES COOPERATIVE CREDIT
-7 | 1835/K0L/2025 e SQCIETY LIMITED ) |
Lo ITA :
(R o o '
_3‘. 5458/KOL/2025 5015-16 | [A] NAVNEEL ISPAT PRIVATE LIMITED e
| [ =
| 14 | 1TA 231/KOL/2026 | 2018-2019 | [A] SHREE LAKSHMI TRADING CENTRE ‘ 1
S i et Rl e ey
| 15 | TTA 881/KOL/2026 | 2020-2021 | [A] MAHUA PAUL :
'\
Assistant Registran
05—Jun-20261
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Frlr il

INCOME TAX APPELLATE TRIEUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 11-JUNE-2026 (THURSDAY)

i

Il BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

' AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Al

| Assmt. Assessce Name 'Remarks

l
_Srj *} Appeal Number Year Bt
1 |ITA433/KOL/2023| 2019-20 | [A] SIGNIFY HOLDING B.V |

2 | ITA 969/KOL/2024 2017-2018 | [A] M/S. SIGNIFY HOLDING B.V.

|
-

| 3

| ITA 970/KOL/2024 2018-2019 | [A] M/S. SIGNIFY HOLDING B.V.
4

|

l

ITA
:‘ __1477/}(01_/2024 __ 2013-2014 | [A] MAYFAIR VILLA PRIVATE LIMITED

] ITA
2 | 1967/KOL/2024

T ITA |
6| ase0koL/2024 5021-22 | [A] GE HEALTHCARE GLOBAL PVT. LTD.

\
7. ITA 165/K0OL/2025 | 2017-18 [A] MARSHALL SONS& CO INDIA LIMITED (EFILING)

4

2020-21 | [A] APEEJAY SHIPPING LIMITED

8 |ITA 547/KOL/2925l 2022-23 | [A] DANIELI AND OFFICINE MECCANICHE S P A

——

2013-2014 | [A] NPR INFOSYSTEMS PVT. LTD. '

| ITA

O |
.~ | 1072/KOL/2025 - T
B ITA ) 2

10 | 1299/K0L/2025 | 2020 2021 | [A] ORIENT BEVERAGES LIMITED B

1
Assistant Kegistrar
05-Jun-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

IN COURT ROOM 1

GOOGLE MEETING ID- GNG-ECRB-ZSA

Assmt.

' Srl Appeal Number Vi Assessee Name Remarks
: 3 ITA 2019-2020 [A] MIRGODA PADUBAR MATRIBHANDAR SAMABAY KRISHI
] 1465/K0L/2025 i UNNAYAN SAMITY LTD. 45
; [TA
2 1832/KOL/2025 2017-2018 | [A] MITHU DALUI L/H OF LATE SOUMYABRATA DALUI
i | ITA ;
3 2289/K0L/2025 2013-2014 | [A] HARI SADHAN SENAPATI
ITA
4 =
2290/KOL/2025 2014-2015 | [A] HARI SADHAN SENAPATI
" ITA 9008-2009 [A] NEERAJ KUMAR JAISWAL, LEGAL HEIR OF CHHAJEELAL
7 | 2400/KOL/2025 JAISWAL 5
ITA
| 6_ 2583/KOL/2025 2021-22 | [A] SHISHIR DHATWALIA |
- ITA
i 3020/K0L/2025 2018-2019 | [A] NABADAYA SKUS LTD. ‘
ITA ;
8 3139/KOL/2025 2017-18 | [A] M/S KHARUBERIA UNION LARGE SIZED SKUS LTD. R
ITA = = ;
: 9 3190/K0L/2025 2022-2023 | [A] DEENABANDHU TRUST
ITA ;
10 3208/K0L/2025 2018-2019 | [A] SHAMPA SARKAR !
ITA
11 17= =
| 3257/K0L/2025 2017-2018 | [A] TSHERING CHODEN LACHUNGPA
ITA : e
12 3287/KOL/2025 2022-2023 | [A] RAKESH MONDAL

M

Assistant Reg:stra.r"i

05-Jun -202@5‘}




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

IN COURT ROOM 1

GOOGLE MEETING ID- GNG-ECRB-ZSA

Appeal Number

Assmt.
Year

Assessee Name

Remarks |

ITA 15/KOL/2026

2021-2022

[A] SURBHI JAIN

ITA 239/KOL/2026

2006-2007

[A] DAKSHIN DAMODAR RICE MILL PRIVATE LIMITED

[TA 242/KOL/2026

2022-2023

[A] MADHUAMIT AUTOMOBILES PRIVATE LIMITED

ITA 297/KOL/2026

2016-2017

[A] HUZAIFA MOTIWALA

ITA 336/KOL/2026

2017-2018

[A] KARMA YENTEN CHANKAPA

[TA 365/K0OL/2026

2017-18

[A] SUDHIR GHOSH

ITA 406/KOL/2026

2018-19

[A] SHREE DIGAMBAR JAIN SAMITI TRUST

ITA 414/K0OL/2026

2018-2018

[A] MORARI COMMERCIAL PVT. LTD.

|
| 10

ITA 423/KOL/2026

2015-2016

[A] AANCHAL JAIN

ITA 9/KOL/2026

2018-2019

[A] BASUDEB NANDY

Assistant Registi.
05-Jun-202:




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

IN COURT ROOM 1

GOOGLE MEETING ID- GNG-ECRB-ZSA

Srl | Appeal Number Aizr::. Assessee Name Remarks |
3 1 | ITA 315/KOL/2026 | 2016-2017 | [A] CHANDPUR SAMABAY KRISHI UNNYAN SAMITY LTD. B j
i 2 | ITA 470/KOL/2026 | 2020-21 | [A] PROSENJIT SINGHA 1'
3 | ITA 550/K0L/2026 | 2012-2013 | [A] AMIT KUMAR MAHANSARIA |

4 | ITA 577/KOL/2026 | 2014-2015 | [A] MRS. DEBJANI BISWAS E
| 5 |ITA 587/KOL/2026 | 2012-2013 | [A] AMIT AGARWAL - J
‘ | 6 ITA 596/KOL/2026 | 2021-2022 | [A] HEMANT KUMAR KASHIPRASAD MODI CHARITABLE TRUST }

7 |ITA 640/KOL/2026 | 2015-16 | [A] TEJINDER SINGH WALIA H;

: éi_- ITA 644/KOL/2026 | 2017-2018 | [A] VTR MARKETING PVT. LTD. .
| 9 | ITA 666/K0OL/2026 2020-2021 [A] M/S. SANKALP COMMODITY BROKERS PRIVATE LIMITED N
1O ! ITA 691/K0OL/2026 | 2019-2020 | [A] SUNNY KUMAR JAISWAL =

\LMJ\‘\/ |
Assistant Registra.ﬂf

05-3un-2026




s INCOME TAX APPELLATE TRIBUNAL, KOLKATA

l .
! CAUSE LIST OF SMC BENCH FOR 11-JUNE-2026 (THURSDAY)
|

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
IN COURT ROOM 1

GOOGLE MEETING ID- GNG-ECRB-ZSA |

Assessee Name Kemarks

Assmt.
Year

:Sr

Appeal Number

1 | ITA 664/KOL/2026 | 2016-2017 | [A] PANCHUR EDUCATION SOCIETY

p) ITA 665/K0L/2026 | 2017-2018 | [A] PANCHUR EDUCATION SOCIETY

|
\
|
|

Assistant Registrar
05-Jun-202¢
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS
FOR 08-JUNE-2026 (MONDAY)
BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT
AND SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
PART HEARD MATTERS
Sri Appeal Number A\S,Zr:rt *| Assessee Bench |[Remarks
1 | 1ma | 844 | KoL | 2026 22%11% [A] ROLEX TRAFIN PRIVATE LIMITED A
2 | 17A | 895 | koL | 2026 22%%%' [A] ROOPREKHA VYAPAAR PVT. LTD. A
3 | 1A | 896 | KoL | 2026 22%1156' [A] ROOPREKHA VYAPAAR PVT. LTD. A
Assismtrar
05-Jun-2026
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6/5/26, 2:06 PM KOLKATA-FCL-2026-Jun-09.htm!

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 09-JUNE-2026 (TUESDAY)

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

THIRD MEMBER MATTERS

Srl Appeal Number $:§Tt' Assessee Bench |Remarks

1 | 1A | 1200 koL | 2024 22%1157 [A] HLA HOTELS CITY INN LTD. A

2 | A | 1746 | koL | 2024 22%112' [A] CHANDAN PRADHAN A

3 | ra |2033| kot | 2025| 2% |[D] SPML INFRA LIMITED D
2020- i

4 | TTA | 699 | KoL | 2024| 2920 |[A] SATTIK EXPORTS PVT. LTD. C ,‘t

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
"~ AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

PART HEARD MATTERS

Srl Appeal Number Agsmt. Assessee Bench |Remaris!
ear S _!
1 | 1mA |2364] koL | 2018 201132' [A] ASHIM KUMAR LAW c

Assistant Registrar
05-Jun-2626
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,

CONSOLIDATION PETITIONS,

SPECIAL CONSTITUTION,

STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,

EARLY HEARING PETITIONS

AND PRONOUNCEMENTS

FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

THIRD MEMBER MATTERS

Srl Appeal Number ¢:§Tt' Assessee Bench |Remarks
1 | co| 11 | koL |2023| 291" [A] M/s. TIRUPATI FINCOM PVT. LTD. A
2 | mma | 487 | koL | 2023 201121' [D] M/S. TIRUPATI FINCOM PVT. LTD. A
3 | A | 688 | koL | 2023| 2%18" |[D] M/s. wow MOMO FOODS PRIVATE LIMITED. A

19

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

CLARIFICATION MATTERS ___:
Sri Appeal Number ¢:§Tt' Assessee Bench Remarksi
1 | 1A | 616 | KoL |2026| 291* |[A] TM INTERNATIONAL LOGISTICS LIMITED D
2 | A | 617 | koL | 2026] 2037 |[A] T INTERNATIONAL LOGISTICS LIMITED D j
3 | 1ma | 618 | KOL [ 2026] 5% |[A] TM INTERNATIONAL LOGISTICS LIMITED D ;

Assistant Registrar
05-Jun-2026
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